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INTRODUCTION 

I, the Chairman of the Committee· on Public Undertakings hav-
ing been authorised by the Committee to present the report on their 
behalf, present this Seventy-Eighth Report on "Form of consolidat-
ed statement to be annexed to the Civil Appropriation Accounts in 
respect of utilisation of funds voted in relation to the Public Under-
takings." 

2. In pursuance of the Committee's recommendation contained 
in Para II.17 of their 49th Report (1981-82) on "Public Undertak-
ings-Management and Control Systems", Ministry of Finance 
(Bureau of Public Enterprises) forwarded the form of the consoli-
dated statement to be annexed to the Civil Appropriation Ac-
counts in respect of capital and loan investments made in public 
undertakings and solicited approval of the Committee. The Com-
mittee considered the matter at their sitting held on 28 July, 1983 
and approved the form of the consolidated statement proposed to be 
annexed to the Civil Appropriation Accounts. 

3 .. T~e draft report was finally adopted by the Committee on 8 
August, 1983. 

N1w Da.Hr; · 
August 9, 1983 
Sravana 18, 1905-(Saka) 

MADHUSUDAN VAIRALE, 
Chairman, 

Committee on Public Undertakings 

(v) 



REPORT 

In para II.17 of their 49th Report ( 1981..82) on "Public Under-
takings-Management and Control Systems"' the Committee on 

Public Undertakings. had, imer-alia, recommended:-
.... 

;,The Commit~ee further recommend that there should be con-
solidated statement bringing out the utilisation of funds 
voted in relation to •the public undertakings and this 
statement should be annexed to the Appropriation Ac-
counts. As agreed by the Finance Secretary, •this should be 
done in. consultation with the Comptroller and Auditor 
General of India." 

2. In their action taken note dated 31 January, 1983, Government, 
while accepting the Committee's recommendation, inter alia, 
stated:-

"Government accept this recommendation and the form in 
which the consolidated statement is to be anexed to the 
Civil Appropriation Accounts in respect of loan and capital 
investments made in public enterprises has been finalised 
in com:ultation with the Comptroller and Auditor General. 
It is proposed to incorporate the statement in the accounts 
for 1983-84 and onwards after obtaining the approval of 
the Hon'ble Committee on Public Undertakings." 

3. The Ministry of Finance (Bureau of Public Enterprises) vide 
their communication dated 5 July, 1983 (Appendix), forwarded a 
copy of the :Corm of the consolidated statement in respect of loan and 
capital investments made in public undertakings ftnalised in 
consultation with the C&AG, which was proposed to be annexed to 
Civil Appropriation Accounts for 1983-84 and onwards. The Ministry 



of Finance solicited approval of the Committee to the proposed 
addition to the Appropriation Accounts in purS'ilance of the 
Committee's recommendation. 

4. lhe Committee are glad to note that the Ministry of Finance 
(BPE) have finalised the form of the consolidated statement to be 
aiDJnexed to Ch·il Appropriation Accounts in respect of loan and 
capital investments made in public 'enterprises, in consultation with 
the Comptroller & Auditor General of India. They 1 approve the 
format u( the proposed statemen·t u reproduced in the .Nnnexure and 
agree that the statement may be incorporated in the accounts for 
1983-84 and '1nwards. 

NEW DELHI; 
August 9, 1983 
Sravana - i 8~ ·· t 9o:S(Saka) 

MADHUSUDAN VAIRALE, 
Chairman, 

Committee on Public Undertakings 
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APPENDIX 
' . 

(Vide P~agraph 3 of the Report} 

Copy of O.M. No. 11(10)82-BPE(Parl) dated 5th July, 1983 from 
Ministry of Finance (Bureau of Public Enterprises). 

Sua.JECT:-Reply of Govemment °" the ObservartionB/ReCOR}-menc:la-
ti.oa No. 17 of the Committee on Public Undertakmg• fra 
their 49th Report on Public Undertakinga-Ma.nagement 
and Control System.a. 

The undersigned is directed ·to refer to the Para-II of the reply 
given by the Government on the observation/recommendation No. 
17 of the report of COPU in their 49th Report on Public Undertak-
ings--Management and Control Systems. The form of consolidated 
statement to be annexed to civil appropriation accoun'ts in respect of 
loan and capital investments made in Public Undertakings has been 
finalised in consultation with CAG. A copy of the proforma pro-
posed to be ineorporated for 1983-84 onwards is annexed herewith 
for approval .by the Hon'ble Committee. 

Lok Sabha Secretariat is kindly requested to obtain the approval 
of the Committee and convey the same to this Ministry. · 

Lok Sabha Secretariat 
(Sh. G. s. l3hasin) ', 
Senior F'mancial Comm.ittee oftlcer, 
Parliament House Amiae, 
New Delhi. · 

2 

Sd/-
(S. S. NANl)A) 
A•ltt. Dif'ectot". 
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